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countries are yet be decided. No 
agreement in respect of the 1967-68 
assistance has been signed so far;

(b) Aid that would be available as 
a result o f the decision made by the 
Consortium in April 1967 will be for 
the maintenance of the economy 
within the capacity already installed. 
It is not directly related to investment 
schemes in the Fourth Five Year 
Plan.

'P’ Form
*i(S. Shri A. K. Gopalan:

Shri P. Raiaamnrtl:
Shri Yogendra Sharma:
Shri Prakash Vie Shastri:
Shri Raghnvir S m h  Shastri: 
Shri D. C. Sharma:
Shri D. N. Pitodla:
.Shri Mohammed Imam:
Shri S. K. Taporiah:

Shri Y. G. Gowd:
Will the Minister of Finance be 

pleased to state:
(a) whether thv Administrative Re

forms Commission has suggested the 
abolition of V  Form; and

(b) if so. the steps Government pro
pose to take in the matter?

The Deputy Prime Minister and 
Minister o f Finance tShrl Morarji 
Desai): (a) No. sir.

(b) Does not arise.

D. A. Commission's Report
■17. Shri Bhogendra ik t :

Shri K.M. Madhnfcar:
Dr. Ranen Sen:
Shri P. M. Sayscd:
Shri Madhu Lhujre:
Shri S. M. Banerjee:
Of. Bam Mswohar LoU t:

^Shri Ooocgo Fernandes:
Shri Bfbhnti M U n : 
Shri K. JT. Ttwary: 
Shri B. S. Sharma: 
Shri Onkar Lai Berwa: 
Shri Ram Singh AyarwaL- 

S M  tf. 9 . ■harma: 
Shri Sharda Nan*: 
Shri Brtf BhMhaB Lai:
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Shri Manlbhal 3. Patel:
Shri Mohan Swamp:
Shri Hukam Chand Kachwai: 
Shri Jtagannath Xao Joahi:
Shri D. S. Patil:
Shri R. Barua:
Shri S. Supakar:
Shri D. N. Patodia:
Shri C. C. Desai:

Will tl»e Minister of Finance be 
pleased to refer to the reply given to 
Starred Question No. 53 on the -3rd 
March. 1967 and state:

(a) whether the Dearness Allowance
Commission h*<* siiu*** submitted its 
report;

Cb) if so. the recommendations 
thereof; anil

(<-) trie recommendations accepted 
by Governm ent and the steps taken 
to implement them?

Tbe Minister o f  State in the Ministry 
of Finance (Shri K. C. Pant): (a)
No, Sir.

ib) and (c) Do not arise.

Marriageable age of girls
*M. Shri Babarao Patel:

■Shri Blbhoti Mishra:
Shri K. N. Tlwary:
Shri Ram Singh Ayarwal:
Shri Hakam Chaod Kachwai: 
Sbri Onkar Singh:
Shri Sradhakar SBVOhar:
Shri K. N. F inder:

Will the Minister of Bealth and 
Family Planning be pleased to slate:

(a) whether Government propose to 
raise the marriageable age of girls to 
21;

fb) i f  so, whether Government have 
obtained the opinion* of the Gynaeo- 
logtcal experts in the country on the 
physical hazards involved in the firet 
delivery after the ago o f St;




